CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH '

OA,ne: 348 ef 1996

Presents Hen'ble Mr,Justice A,K,Chatterjee,Vice~-Chairman,
| Hon'ble Mr, M,S,Mukherjee,rdministrative Member,

'RARENDRA MOHAN JANA
«VS=
UNION OF INDIA & ORS,

C R D E R

s

Mr,A.Chakraberty,ld, counsel,appears for the applicant,
Nene appears for the respendents altheugh duly served,

/

' In such cirecumstances, the matter will ceme up fer .
aémicsien hearing en 18,10,96. Reply be filed by the res.
pendents at least 7 days befere the date fixed, Ld.ceunsel

fer the appiicant shall immedistely cemmumicate the order .

passed this day te the respendents, -

Plain cepy of this order is given te the 1ld,counsel
fer the applicant fer necessary actien,

—

N s
(M, S,Mukher]ee) W
Member(a)

~ Vice-Chairman,



